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pulatiQn of Delhi Cantonment are 
charged at the following rates; 

(i) 12 nP per rupee from those 
paying a monthly rent up to 
Rs. 15. 

(ii) 25 nP. per rupeE' from those 
paying a monthly rent of 
more than Rs. 15; 

(b) whether the Cantonment Board 
provides the basic facilities to the 
civil population according to their 
needs; and 

(c) whether his Ministry have any 
plan to stop such recovery as no 
such tax Is even charged by the Delhi 
Municipal Corporation from their 
tenants? 

The Minister Of Defence (Shri 
Krishna Menon): (a) Yes, Sir. 

(b) Yes, Sir. 

«') No, Sir. The Delhi Corporation 
has also leviI'd scavenging tax 

Orissi DanCe 

2833. Shri Maheswar Naik: Will the 
Ministcr of Scientific Research and 
Cultural Affairs be pleased to state 
the steps taken and the results there-
of for recognition of Orissi as a classi-
cal dance as also for its devl'lopment 
in the country? 

The Minister of Scientific Research 
and Cultural Affairs (Shri Humayun 
Kabir): The Sangeet Natak Akademi 
has recognised the Orissa dance sty:e 
for the purpose of Akademi Awards 
under th.., Call'gory 'Traditional 
Dance Forms'. and gives grants to 
institutions for its development. 

Staff Association in Accountant Gene-
ral's Office, Assam 

2834. Shri S. M. Banerjee Will the 
Minister of Finance be pleased to 
state: 

(a) whethcr it is a fact that the 
rccognition of the Non-Gazeted SafT 
Associaion of the Accountant Gene-

ral's Office, Asam was withdrawn in 
March 1960; 

(b) whether Government have 
takcn a decision to re.~tore recogni-
tion in view of the decision of the 
Supreme Cou!"t striking dOWIl the 
prohibitiOn of demonstration; and 

(C) if not, the reasons therefor? 

The Minister 
Morarjo Desai): 

of Finance 
(a) Yes, Sir. 

(Shrl 

(b) and (c). The recognition of the 
Association was withdrawn for viola-
tion of the terms and conditions of 
its recognition and the question or 
the restoration of its recognition will 
be considered as and when the re-
quirement, in this conection pointed 
out to the Association, are compiled 
with. 
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